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Sugar Cess Fond for Modernising Sugar 
Industry 

3077. SHRI M.V. CHANDRA. 
SHEKHARA MURTHY: 
SHRI B.V. DESAI: 

Will the Minister of FOOD AND CIVIL 
SUPPLIES be pleased to state : 

(a) whether a Rs.80 crore sugar cess 
fund has been constituted for modernising 
sugar factories and to revive sick units in the 
country; 

(b) if so, the particulars of the factories 
that will be und~rtaken for modernising 
from this fund ; and 

(c) how many of the sick units in the 
country have so far been provided funds out 
of it 'I 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF ELECTRONICS AND 
IN THE MINJSTRY OF FOOD AND 
CIVIL" SUPPLIES (DR. M.S. SANJEEVI 
RAO): (a) Out of the amount of cess 
levied and collected under the Sugar Cess 
Act, 1982, a sum of Rs. 68 crores has beeD 
credited to the Fund set up under the Sugar 
Development Fund Act, 1982 for the pur-
pose, inter·alia, of advancing loans to sugar 
mills for rehabiHtatioD and modernisation. . 

(b) The Sugar factories which are approved 
by the Industrial Finance Corporation of 
India for grant of soft loans for rehabilitation 
and modernisation under its Soft Loan 
Scheme will be considered for grant of loan 
assistance from the Fund to the extent of the 
promoters' contribution required to be pro-
vided by the factories under such scheme. 

(c) The procedure for grant of assistance 
from the Fund having been prescribed in the 
Sugar Development Fund Rules published as 
recently as 28th September, 1983, so far no 
application from any sugar factory has been 
received for grant of loan from the Fund for 
rehabilitation and moderniciation. 
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Identification of Forest Prodnce 

3079. SHRI GIRIDHAR GOMANGO: 
Will the Minister of AGRICULTURE be 
pleased to state : 

(a) whether bis Ministry and the States 
have identified the forest produces; 

tb) if so, the names of the minor forest 
produces aDd major forest produces so far 
identified and declared by the States, States-
wise; 

(c) whether his Ministry has issued policy 
guidelines to the States to protect the inter-
est, of the tribals Jiving in and around forest 
for the collection of minor forest produces; 

(d) if so, the names of the States and tbe 
minor forest produces therefor ; and 

(e) the minor forest produces nationalised 
so far by the States to eliminate the exploita-
tion of tribals by the forest contractors and 
lease holders, State-wise ? 

. ~ THB MINISTeR OF STATE IN TilE 
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MINISTRY OF AGRICULTURE (SHRI 
YOGENDRA MAKWANA): (a) Yes, 
Sir. The National Commission on Agricul· 
ture have identified all the items of forest 
products. 

(b) The major forest produce is industrial 
wood consisting of timber, fuelwood and 
pulpwood. Minor forest produce includes 
all items obtained from forests other than 
wood. 

A list of the minor forest produce as cla~si· 
fied by National Commission on Agriculture 
is givin below :-

(i) fibres and flosses ; 

(ii) grasses (other than oil-producing), 
bamboos, reeds and canes ; 

(iii) Essential oils ; 

(iv' Oilseeds; 

(v) tans and dyes ; 

(vi) Gums, resins and oleoresins ; 

(vii) Drugs, spices. poisons and insecti-
cides; 

(viii) Leaves; 

(ix) Edible products ; 

(x) Lac and its products ; and 

(xi) Other products. 

(c) to (e). ProposaJs for revlslOg the 
National Forest Policy are under the consi-
deration of the Government. Policy guide-

. lines will be i~sued after the Government 
accepts the revised policy. 

According to the infgrmation avaiJabJe 
col1ect~on and trade of important items of 
minor forest produce like oil seeds, kendu 
leaves have been nationalised/given to co-
operatives iu all the States with sizeable 

.tribal population. 
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